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1) 0.A. 370/93
. Raj Kumar S/0 Jai Chand Jha,

R/O Block-A, Pocket-B,
61, Shalimar Bagh, - ~ :
New Delhi, ev. Aplicant

Versus

1. Nationsl Capital Territory
of Delhi through its Secretary,
» Sham Nath Marg, Delhi,

2, The Dy. Director of Education,
- Directorate of Education (S-II Branch),
Diiggict North, Educatien Board,
% De [ i

; _ 3.  The Principal,
j Govt, Girls Secondsry School,
§ - o R«Rlock, Mangolpuri, '
' _ ‘New Delhi, sss Respondents

2)  Q.A, 2202/97

| Krishna Changer S/0 Udai Bhan,
N - R/O Libaspur, Jivan park,
Gali No,2, House No. 44,

Sl pelhi.

cee lpplicmt ’. -

Ver sus

e




l, National Capital Territory
of Delhi through the Secretary,
5, Shamnath Marg,
New Delhi,

2. The Dy. Director of Education (4),
_Directorate of Education (S II Branch),
North-Fest Hakikst Nagar,

Delhi.

3. The Principal, '
Govt, Girls Secondary School,
Sector-I, Avantika, '
Rechini, Delhi-35, ess Respondents

3)  QaA. 2012/97

Upender Singh S/0-Bindeshwari Singh

R/O Rz-215/B, Raj Nagar-I,

Palam Colony,

New Delhi-45, eer Applicant

versus

l., HNational Cepital Territory
of Delhi through the Secretary,
5, Sham Nath Marg,
New Delhi, '

2, The Joint Director of Education (A),
Di;;ctorate of Education (S II Branch),
De io

3s .The Principal, :
"Govt. Co-Ed. Secondary School
- (At present Sarvodaya Vidyalaya),
O-Block, Mangolpuri, Delhi, e»o Hespondents

4) Q:A. _2010/97

Hemant Kumar S/O Atma Prasad,
B/O B-226' Mukund Pur, Extn, ?
Delhi-45, : . ess Applicant
| Versus

l, National Capital Territory of
Delhi through the Secretary,
S5, Sham Nath Marg,
New Delhi,

2, The Joint Director of Education (A),
ésl}{:{jBranch) » Dir. of Education,
elhi, :

3. The Principal,
Sovt. Girls Secondary School,

| ‘Khajoori Khas, Delhi-9%, _ess Respondents
5) 0.4A. 2037/97

"Ram3i Singh §/0 Bhikharl Singh ,
PR2aR7c313ny: Bal Mgeisls



K

.1, National Cap 1ta1 Terr1tory of

3. - The. Pr.’mc:lpal.

"Delhi through.the Secretary,
5, Sham Nath Marg, .
New Delhio

2, “The Joint Director of Education (A) ’
Directorate of Educatien (SII Branch),
Delhi B , _

3. The Principal,
Govt. -Girls Sr. Secondary Sc‘xool.

Mangolpur Kalan :
Delgi.gz- ’ - ese Respondents.

6) Q.A. 2076/97
- Janardan Simah s/o Lt. Shri Atal Blhari Singh, A

R/0 B-96, Mukund Pur,

. P.0,’Samai Pur Badli,A e T . .
;.A.New Delhi. e X ¥ __App_lr:ant _

Ver sus

1, NationalCap ital Territory of
.Delhi -through the Secretary, . ..
5, Sham Nath Marg, New Delhi. )

2. Tbe Joint Director of Edt.cation (A) ,
-Directorate of Educatcn (sik B:anch) ’
- Delhlo el
8. The Princ ipal, ) :
- Govt. Com-Model Secondary School.
(At present Sarvodaya Vidyalaya),

O-Block, Mangolpur:l,
Delhi. | ves Respondents

1) Q.A. 184(98‘

Dharmender Singh S/0 Sukhdev Smgh, L
R/O A-217, Haider Pur Village, - - T
Delhi. S ) 4 e e k)pli‘:aﬂt S

Versus

1, Nat ional c:ap ital TerritorY of

Delhi through the Secretary,
5, Sham Nath Marg, New Delhi,

2., The Director of Education (&), -
Directorate. of Education (SII Branch) ,
- North-West Hakikat Nagar, -
_'Delhi. .

'Govt.»Com-Aiodel Co-Ed Sec,’ SChool,
BC-Block, Sulta‘rpuri ' ,
Delhi. Lo TR e -oo Respondentﬁ;:




-wd -

8)  QpA. 311/98

Anil Kumar $/0 Kanhaiya Lal
E/O C=-1222, Jahangirpuri,_
Delhi“'aae v ’ 'Y X-] mplicaﬂt

Versus

l, National Capital Territory of
Delhi through the Secretary,
5, Sham Nath Marg,
New Delhi,

2, The Dy. Director of Education,
-Directorate of Education (SII Branch),
Distt. North, E£ducation Board,
Delhi,

3. The vice Principal,
Sovt., Boys Senior Secondary School,
H-Block, Sultanpuri, ,
Delhi-41, A _ .. Respondents

9) 0.A. 275/98

Rame shwar S/0 Ram Parshad,

R/0 Vill, Sakatpura, Distt. Alwar,
Tehsil Mundawar, Raj. : B oo Applicant

Ver sus

1, National Cgpital Territory of
' Delhi through the Secretary,
5, Sham Nath Marg, -
New Delhi, ' . -

2, The Dy, Director of Educatiom,
Directorste of Education (S II Branch),
Distt, North East, B-Block,
Yamuna Vihar, Delhi,

3. The Principal,.
GeB.S.S. Vijay Park, .
Delhi, +oe Respondents

10) Q.A. 277/98

Nand Lal S/0 Shivapujan,
R/0 B/78 Indrapuri, o :
JJ Colony, New Delhi, eoe Applicant

‘Versus

l.  National Capital Territory of
Delhi through the Secretary,
5, Sham Nath Marg,
New Delhi, o



—— ——

3, The Principal,

Vinod' Kumar §/0

" Kajlis park.
.~ New Delhi,:

The Dy. Director of Educatlon, T
Directorate of Education (S II Branch) ,
Distt. North Educatlon Board, \.‘j—
’Delhi. TSP

3ovt, Boys Secandary School.

R Block , Mangolpuri-II, Lo -
New Delhi ) ...'R_aap_ondents

. 11) g, A: 279[98

Gajender Singh S/O Mangat Singh,,
R/O Vvill, Suthari, .

A P.O. Surana, Distt. ahazlabad. coe #)bl:lcant |

Ver sus

o de ~'\Iationa1 Cap 11:a1 Territory of

Delhi through the Secretay, . : = _—
5, Sham' Nath Marg, R o
’ :Ne" Delhi° o R R e

2, ~ The. Dy. D:I.rector of Education, i

Directorate of Education (SII Branch) ’
Distt. North East, B Block,
Yamuna Vihar, Delhi,

3. The Vice Principal, . - o
: Sarvodaya Kanya Vldyalalya, LS o
ookulpuri Delhi, «++ Respondents

- 12) ‘o.g. 258[98

Santosh Kumar Pandey s/o Jagdlsh Pandey,

R/O Type-II C-63, DESU Colony,

Near Maharani Bag, Kilokri,

New Delhi, " eee Applicant

ver sus

1, Nat:.onal Cao 1ta1 l‘erritory of
- Delhi through the Secretary,
) 5. Sham Nath Marg, Delhi,

2. 'lhe Dy. Director of Education, -
Directorate of Education (SII Branch) ’
Diﬂ:‘\;. North, Education Board, .
De . .

3. The Principal s o
Sultanpuri Delhi. o

R/O HiNo.C-58 Gald No.T, = . - -
Azadpur,

 Versus -




: fNational Cap-i'tai Territory of e -
~Delhi through the Secretary, - -~ <
5, Sham Nath Marg. Delhi.: -

2, The Dy. Director of Education, »
~ Directorate of Education (S II' Branch) ’ o
Distt, North, Education Board, s

3, The Principal s A ' )
- Govt. Girls: Secondary School, . - . =~ . ..
- R=Block, Mangolpuri e
" New Delhl. , : «+e Respondents .

14) 0 A. 2009[ 97 '
e e ~:Sudhir Kumar SO Shanker Singh, L o
o R/O Shakerpur, .1.07 Village, ‘ S -
}}»?»: i R Delhl"34o A » SR ece APP]. icaent
E ’ . 0 Vérsus | ' . e

SE{omeoacooooC il National Gap ftal 'rerritory Of v s s
EUE Delhi through the Secretary, B ‘ N

‘. .5, Sham Nath Merg, ...
R _Hew Delhi. o

| ‘3. The Jt. Director of Education (A) ,
; : Dizectorate of Education (s11 Branch) ’.
; ‘ - . 3, The Pr:mcipal, - "
! S - Govt. Boys Secondary School, _ _
L w : | Delhi-52. o, - e«es Respondents ’

SN\

15) .A. Z)57z 97

.  Hari Mohan S/0O Pooran Smgh. A ,
' R/O HZ/ 29, Sultanpuri, . y
" Delhi-41. , S . eee Applicant

Versus

1, National Capital Territory of
Delhi through the Secretary,
5, Sham Nath Marg, Delhi. )

1 S ' 2, The Jt. Director of Education (A) ‘
g ‘ giiggtorate of Education (SII Branch) ’
elhi. , .

. 3. The Principal,h ' _ R

. . Govt, Co-Ed, Middle School. S . L

Fedd s Relemsmeesel s e es - SUlt anpurd Majl‘a. S
foe o ; D91h1-41. ‘ " ees Respondents = C

v - . b
L [ . ;

ey - . b |
o e

S -y e
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) R/O' RZ=21
* Palam Colony, Gali No. 10,

, 3. The Princ ipal,

-~ .- . Secondary School, Sultanpuri,

= ..‘v-::2".=‘:_g;-;5—~:;Dy.-‘;:Directoi:»:vdf.-_.,iducafidn-l’i}'-‘-‘ w

ngh $/0 Ram Rajya Singh, |
S?B » Raj Nagar-I, = L

"

New Delhi-45, “ .-'--'App,licaﬂt o f

l. National Capital Territory of
* . Delhi through the Secretary,
.S, Sham Nath Marg, Delhi. -

2. The Jt. Director of Education (&,
Diiectorate'of Education (SII Branch), -
- Delhi, o TR

- Govt, Com., (Model) Girls Senior
.‘Dg_lh-i;' .

17) Q.. 278/98 S
Naresh Chand S/0 Charan-Singhj==™ -  &wiise
R/O #/54, Azadpur, Delhi, = = ., fpplicant. - .~ -

"J_er sus

;1;_711 National Capital Territory of

Delhi through the Secretary,
S, Sham Nath Mar§, Delhi,

 2.The Dy, Director of Education, . :

Directorate of Education (SII Branch) ,
_‘Distt. North-East, B-Block, :
Yamuna Vihar, Delhi. i

3, The Vice-Prindpa'l, | }
Govt, Girls Secondary School, . < L
Vijay Park, New Delhi. ++e Respondents -

18) Q.. 244/98

Rajan Singh S/O Dhiri Singh,
R/O H.NOQ 316’ Y-BIOCR, .
Gali No.6, Adarsh Enclave, 4
Prem Nagar-II, Nangloi, L o
. \krsus' ' o S —

1, National Capital Territory.df
- ‘Delhi throujh the Secretary,
B¢ Sham Nat Marg, Delhi. '

(Y

_ Directorate of Education {SII Branch), - . . & -~
"‘ggi‘fttr-NQrt Education Board,

The Vice Principal, .. i
. Govt, Comp, (Model) ~Girls School, .- * -
_:Gokulpwri, Dethi. ' 1.7 " "Rosponde




19) Q.A. 4/98

Jai Bhagwan $/O Ganga Ram,. . ..
R/0 Roshan Vihar, Phase-II,

House No., 80, Najafgarh,

New Delhi,

Versus

1. National Capital Territory of
Delhi through the Secretary,
5, Sham Nath Marg, Delhi,

2, The Dy. Director of Education, T
Directorate of Education (SII Branch),

Distt. North, Education Board, .

Delh i-

3. The Principal,
' "Govt. Boys Secondary School,
. R-Block, Mangolpur,.

Nerw Delhi,

" 20) '0.5. 281/98

Pan'kaj Kumar Singh S/0 Ram Babu,
R/0 Sant Niwas, Chhatrapur Mandir,

‘ New Delhi.

Ver sus

1. National Capital Territory of
Delhi through the Secretary,
9. Sham Nath Marg, Del{h‘i.

. 2+ The Dy. Director of Education,

eee R;;;élicant» )

oee Respondents

.eo fpplicant -

Directorate of Education (SII Branch),
Distt. North, Education Board,

Delhi, .
3. The Princ

ipal

G.Co.Ed.M.5. , Shahbad Dairy,

Delhi,

21) Q.A, 275/98

Ram Lagan $/0 Darogi Chaurasia,
R/O Karna Vihar, Karari Extension,

~ Gali No.6, Nangloi, Delhi-41l,

VYersus

l. National Capital Territory of
Delhi through the Secretary,
5, Sham Nath Marg, Delhi.

oo Respondents

tes Applicant -

rd

2, The 'Dy. Director of Edication,y ' =

‘Directorate of Education, SII Branch, |

"~ .Distt. North
o, DelRLL

» Education Board,



3. Vice Prin cip al

" Govt. Senzor Seondory School, Ty o
.~-N1th‘ari New Delhi. AN P Respondent.s

g-.a-_,.ao.m

Raj Bir Singh S/0. Samai Smgh,

C/ O Dharam Beer Singh N “ -
A-219, Keval Park Azadpar, o ST
Delh 1-33- . ‘ - » oo Applic ant

Versus

l. "'_'\Iational Capital Territory of Delh:l,
through the Secretary,
5, Sham Nath Marg, Delhi. e e w—

2, The Jt, Director of Education (A) .
- Directorate of Education (SII Branch) PR
s ’ Delh i. A'~ B i ST

3.+ The. Princ fpalyie . o
. ..-Govt,. Boys- Secondary School, o
RN P Colony. Waz;rpur, : .
- Delhi

- Karan Sin.%] S o Shn Hari Ram .
R/o Rz~ 2 B, Raj Nagar-I _ ,
Palam Colon : _
New Delh:l-l o L eee applicant-

VS.

i, National Capital Territory of Delhi -
thmugh the Secretary, .
- 5, Sham Nath Marg,
New Delhi,

2, -The Dy. Director of Educatzon o

Directorate-of Education (SII Bra'uch)
Diﬂ:g North, Educatlon Board
. De .. ) R _."-'_':.' :

Govt, Girls Senior Secondary School
. Mandoli Delhi ««s Respondents,

Present:

Shrj.“:U'Srivastava counsoi fof thé a 11 ént-sA
;:lnan‘theo;xs. ', ‘ ‘ pplic ’

Ms. Richa Kapoor for Smt. Avnish Ahlawat.
~counsel and Shri Vijay Pandita comsol
for reSpondents :ln CA No. 27 é
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CRDER

Shri Justice K. M. Agarwal 3

In all these 0.As8., the applicants have mads a
prayer for directing ths reapondenta to pay subsistence
a;l?uance with consequential benefits pending
conclusion of crininal trial for offences under
éections 420, 46B and 471 read with Section 34 IPC
on the basis of FIR No. 263/97,

2, It appears that on the-basis of fake
. . appointment letters, the applicants.in all these
! cCases were successful in getting smployment with
the respondents as Class IV employees. There was .
some complaint that the applicants had secur ed |
employmenﬁ on the besis of bogus sppointment letters,
and on that basis FIR No. 263/97 was registered by
PeSe m;ﬁgolpuri for offences under Sections 420,
. 468 and 471 read with Section 34 IPC against the
- ' ) applicants. Upon inquiry, the respondents also
came to know that no appointment lettere were issued

in favour of the applicants by the cémpetent

| . . '

j. : : authority and that on the basis of fake documents

j they were successful in cbtaining employment with
the respondents, Accordingly, their services vers

) tern;natad and, therefﬁre, they have filed the

f aforesaid Original Applications for the aforesaid

reliefs.

3. The learned counsal for applicants

1 ) . ) sublittad that in Ved Pal vs, National Capital -

- Territory of Delhi (C.A. No. 300/97) decided on

sseCONtd,

e e g e s e
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- |
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20.11.1997, this Bench made the follewing directions
in the case of a similarly appeinted employee of

the respondents :

¥4, UWithout geing into the merits on the

- question of delay, we consider that this
case can be disposed of by granting
apprepriate relief, Ths folleuing
directions are issued 3=

(i). The respondents shall reinstate the
epplicant forthwith without any
benefit of past service including
arrears of payment, |

(ii) Respondents are at liberty to snquiry
:- . into.o allegation against the
applicant after giving an opportunity
) to the applicant in accordance with
- law and thereafter on the basis of
enquiry report, appropriate orders
may be passed by the respondents,

It is made clear that the period between

the date of discharge and date of reinstatement
need not be considered to be as period spent

on duty even if the applicant is exonerated

in the departmental enquiry, with this

view, the 0.A, is disposed of.™

"4, It was further submitted tha:t' the afa esaid
order has been challenged by the official respondents
in the High.Court by filing a Civil Writ Petition,
which is pending, It was submitted that operation
of order dated 20.11.1997 in OA No. 300/97 of the
Tribunal was stayed by the Delhi High Court.
Accordingly, it wvas submitted that these applicationo
may also be disposed of accordingly and the

jgmb//:aspondenta herein may fils writ Petitions and

seseCoONtd, A



T
]
E
B

l
-

i

i
S

R obtain stay of operation of* such ordera of the

Tribunalo o

5. The learned ccunsgl for respondents

submitted that in viev of the decisions of the

Supreme Ceurt in Unicn of India ve. Ratipal Serci,

(1098) 2 SCC 574 and State of N.Po VSe Shzam

Pardhi, (1996) 7 scC 118, and one decxsion of the

Tribunal in Sapjiv Kumzr Aggarwal vs. Onion of Indig,

ATR 1987 (2) CAT 566, no such relief as was,grafited
to the .applicant in OA No. 300/97 by this Tribunal

can be granted to the present applicants.

ﬁ.;* The aforesaid d;rsctions in DA No, 300/97:,L

' uere made by the Tribunal on the ground that the'

applxcant therein was dzscharged From seruice on
certain gerlous allegatlons without holding any
inquir}“as contemplated under ArtiCIEA311 (2) of
the Constitution. It appears that the learned
Members of the Division Bench constituting the Bench
that Passed the order in DA No. 300/97 did not
notice thé’aforesaid tuo decisions of the Supreame

Court and one earlier declsxon of thise Tribunal,
o

~which would go to ea%hfhat if employment is found to

have been secured by fraud on -@a some such basis

o
like the one of securing employment .on the basis of

\

fake appointment letter, inquiry under Article 314 (2)
of the Constitution is ﬁot neceesary. Undser these
circumstances, we are not bound by the aforesaid

decision of this Tribunal in OA No. 300/97 dated

20.11.1997. we are of the vieu that all thess

';-   ' _”:'J  o o : o..contdv .
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| applications deserve to be dismissed in the light

of the aforesaid decisions of the Supreme Ccurt and
the earlier decision of this Tribunal cited by the
learned counsel for respondents. If so advised, the
applicants may challenge this order before the High
Court by filing writ petitions. They cannot urge that
as OA No. 300/97 decided by the Tribunal, these

O.A.8 be alsq&decided and the respondents be forced

to go to the High Court and obtain stay of operation

of tbis Prder.

7 In the result, all these applications
fail and they are heréby dismissed, We make Ao
order as to coste because all the applicants appear

to be véry poor pecple,

L NU
)

( Ke M. Agarwval )
Chairman
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